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IK THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYLH

AT HYDERABAD

RABAD BENCH

0.A.460/90 o Date of Order:18=6-1993

BETWEEN :
J.Shadrack . .. Applicant.

%ﬁN D

1., Union of India represented '
by the Chief Personnel T
Officer, South Central
Railway, Rail Nilayam, Secunderabad

2. Deputy Chief Mechanical
Engineer, Wagon Workshop,

Guntupalli, Krishna district. .. Respondents.

Counsel for the Applicant

Counsel for the Respondents

CORAM:

HON'BLE SHRI A,B.GORTHI ., MEMBER (ATMN,)

HON''BLE SERI T.CHAXNDRASEKHARE REDDY : MEMEER

..Mr.S.Lakshma Reddy

. .Mr.N.V.Ramana

{(JUDL.)




The prayer in this application is that the

Lo ek appde am A fos-
seniority list published on 23-2-89 to ressefe the

b aarghove s
seniority of the applicantﬁxin accordance with the judgement
in OA.,387/87, The prayer in this applicaticn as well as
the grounds taken in support thereﬁare gsimilar fo those e&f 4~
CA.922/89, which has been decided today seperatelybgér
the reasons stated in cur judgement in OA.922/893 this
aprlication also ( OA.460/90 } diserves to be dismissed.

The same is accordingly dismissédf€%ere shall be no order

as to costs.
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—- . WJPN,__Jﬁaigzfo
(T .CHANDRASEKHARZE REDDY) ( 2A.B.GORTHI )

Member (Judl.) Member (28mn, ) Jﬂ

Dated:10th June, 1993

{ “ictated in Open Court )

Deputy Registrar(ﬁud

Copy to:-

G

17 Chief Personnel Officer, South Central Railuay, Union
‘ af India, Rail Nilayam, Sscunderabad

2. Deputy Chisf Mechanical fnginger, lagon, Varkshep,
Guntepelli, Krishma District.

57 One copy to Sri. S.lakshma Reddy, advccate, CT, Hyd,
& One copy to Srif N;U;ﬁamana, ﬂddl. oest, CAT, Hyu.

5, One spere copy.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCHs AT HYDERABAD - !

PHE HON'BLE 1

) FR ’ . ﬁ‘ f ) -
. L : THE HON'BLE MR.RsBATASUBRAMANTANSM(A)
' ' ' \ AND
T : S ‘ THE HON'BLE MR.T.CHANDRASEKHAR REDLY:M(J)

. ROY : MEMBER(JUDL)

r

THE HON'BLE MR.C.

Datgci: /9 /6j 19%.
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Admitted and Interim-pirections issued
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Al owed

DlspOSed of with dlrectlons
—Dismissed"
Disnissed asl with® drawn
Dismissed for default
M.a.Ordered/Rejected
_—No order as to costs.
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